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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

RUBIQUE TECHNOLOGIES INDIA PRIVATE LIMITED

OPERATING IN FINANCIAL INVESTMENT AT MUMBAI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along | RUBIQUE TECHNOLOGIES INDIA PRIVATE LIMITED|
with PAN/ CIN/ LLP No. CIN-U67190MH2014PTC258836
2. | Address of the registered office B1-401, Kanakia Boomerang, Yadav Nagar,
Chandavali Andheri East, Mumbai, Maharashtra,
India, 400072
Not Applicable
Not Applicable

3. | URL of website

4. | Details of place where majority of
fixed assets are located

5. | Installed capacity of main
products/ services

6. | Quantity and value of main products/ |The company has been non-operational since
services sold in last financial year last Four years

7. | Number of employees/ workmen Nil

8. | Further details including last available | Physical address: 407, Sanjar Enclave, Opposite
financial statements (with schedules) |PVR Milap Cinema, S.V. Road, Kandivali (West)
of two years, lists of creditors, Mumbai-400067

relevant dates for subsequent events | Detail can be sought by prospective resolution
of the process are available at: applicant via email by raising specific request at
below mentioned email. Process Email ID:
ip.rubiquetechnologies@gmail.com

Can be obtained by writing an email to
pranav@winadvisors.co.in or

Not Applicable

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code

is available at: ip.rubiquetechnologi nail.com
10.| Last date for receipt of expression 24/02/2024

of interest
11.| Date of issue of provisional list of 06/03/2024

prospective resolution applicants
12| Last date for submission of objections | 11/03/2024

to provisional list
13.| Process email id to submit EOI

ip.rubiquetechnologies@gmail.com

Notes
1.The Resolution Professional (“RP”) on the instructions of the Committee of Creditors
(“COC”) shall have discretion to change the criteria for the EOl at any point of time.
2. The RP / COC reserves the right to cancel or modify the process / application without
assigning any reason and without any liability whatsoever.

3. Detailed invitation for expression of interest specifying eligibility criteria, ineligibility norms
under section 29A of Code, last available financial statements (with schedules) of two years,
lists of creditors, relevant dates for subsequent events of the process etc. is available at the
Physical address provided in sr. no. 8 above and can also be requested through email on
ip.rubiquetechnologies@gmail.com

4. The timeline is subject to any modification by CoC and extension of CIRP period by
Adjudicating Authority on application by RP on approval of CoC, if any.
Date: February 9,2024 Sd./'
Mr. Pranav D:

PUBLIC NOTICE
Notice is hereby given that | am investigating the title of VASUDHA COMMERCIAL
PRIVATE LIMITED (hereinafter referred to as the “Owner”) with respect to animmovable
property more particularly described in the Schedule hereunder written (the said “Premises”),
on behalf of my client, who intends to purchase the said Premises from the Owner.
All persons/entities including an individual, Hindu Undivided Family, a company, banks,
financial institutions, non-banking financial institutions, a firm, an association of persons or
a body of individuals whether incorporated or not, lenders and/ or creditors having any
benefits, titles, claims, objections, demands or rights or interest in respect of the said
Premises or any part thereof by way of inheritance, sale, transfer, share, mortgage,
pledge, charge, lease, lien, license, assignment, tenancy, gift, exchange, encumbrance,
family arrangement/ settlement, bequest, succession, maintenance, easement, trust,
possession, decree or order of any court of law, contracts/ agreements/ memorandum of
understandings, letter of intent/ heads of terms, partnership, lis pendens, reservation,
power of attorney, option, right of first refusal, preemption or any liability or any
commitment or otherwise of whatsoever nature is/ are hereby required to intimate in
writing, along with documentary evidence to the undersigned at his address at B — 1103,
11th Floor, Evershine Embassy, Veera Desai Road, Opp. Country Club, Andheri (West),
Mumbai - 400 053 within a period of 14 (fourteen) days from the date of publication of this
notice of such claim, if any, failing which it shall be presumed that there is/ are no claim/s
and such claim/s, if any, shall be considered to be waived and abandoned and will not be
enforceable/ binding on my client.
SCHEDULE HEREINABOVE REFERRED TO:
[Description of the Premises]
10 (ten) fully paid-up shares of face value of Rs. 50/- (Rupees Fifty Only) each bearing
distinctive nos. 801 to 810 (both inclusive) comprised under Share Certificate No. 81 dated
24th September 2020 issued by Icon Premises Co-operative Society Limited and IT/ ITES
Unit No. 1405 on the 14th Floor admeasuring about 925.17 square feet carpet area in the
building known as “Marathon Icon” standing on land admeasuring 2328.23 square meters
being portion of CS No. 2/142 of Lower Parel Division, Mumbai Island City, lying being and
situate at Ganpatrao Kadam Marg, Lower Parel, Mumbai - 400 013 along with right to use
1 (one) stackable car parking space bearing no. GF No. 6 situated on the ground of the said
Building with respect to car parking requirement for the said Unit.
Dated this 09th day of February 2024. For Advocate Kunal Shah
Sd/-
B - 1103, 11th Floor, Evershine Embassy,
Veera Desai Road, Opp. Country Club, Andheri (West), Mumbai - 400 053
Email: kunalshah.law@gmail.com

GOVERNMENT OF MAHARASHTRA

PUBLIC WORK DEPARTMENT
INVITATION FOR TENDER

Tender Notice No. 99 Year 2023-24

TS HTAT
3Tdarst

Sr. Name of wok Estimated Cost
www.navshakti.co.in No. - . " - -
1 |Construction of Protection wall at Retibandar tourisum Place, Tal. Thane, Dist.| 41,78,479.00
Thane.
) w ) Construction of Jogging track at Retibandar Tourisum Place, Tal. Thane. 41,86,111.00
_Trl\_/enl Sangam Som_ety Providing seating arrangement at Retibandar Tourisum Place, Tal. Thane. 42,00,985.00
invites profiles from leading

Date 12.02.2024 to Date 20.02.2024
Date : 21.02.2024 at 14:00 hrs. the office of the Superintendent
Engineer Thane (PW) Circle, Thane

lawyers for appointment as 1. Period of E-tenders -
per for redevelopment of 2. Date of Opening (If Possible):-
the premises as per 79A.

Triveni Sangam Tender form Condition of Contract Specification and Contract drawing can be downloaded
Co-operative Housing from tendering portal of public work Department of Maharashtra i.e. https/mahatenders.gov.in
Society Ltd. 1. Tender form Condition of Contract Specification and Contract drawing can be downloaded from
Address Shobhana e-tendering portal of public work Department of Maharashtra i.e. https//mahatenders.gov.in
Building, Tilak Road, 2. Tender Notice can be seen also on website https//mahatenders.gov.in & www.Mahapwd.com
Santacruz (West), Mumbai- | | No.TD/Tender/1463 Sd/-
400054. Office of the Executive Engineer Executive Engineer
Contact No : 9969525415 P.W. Division No. 1 Thane P.W. Division No. 1 Thane
Email Id : Station Road,

trivenisangamchs1969 @ Date : 05/02/2024

gmail.com DGIPR 2023-24/7987

dorel o Canara Bank

India Undertaking

I ‘(" Rifez syndicate I

ARM-11 BRANCH, MUMBAI :- 3" Floor, Canara Bank Building, Adi Marzban Street,
Mumbai-400 001. Tel. No. : (022) 2265 1128 / 29 Email : cb6289@canarabank.com

Place: Mumbai IP Registration No.: IBBI/IPA-001/IP-PO0079/2017-18/10164

for - No. AA1/10164/02/231224/106710
(valid till December 23, 2024)
ion F of i Technologies India Pvt. Ltd.
Registered Address of the Resolution Professional: 407, Sanjar Enclave, Opposite PVR
Milap Cinema, S.V.Road, Kandivali (West) Mumbai 400067
Email ID d with IBBI: pranav@winadvisors.co.in
Process Specific email id For Correspond ip.rubiquetechnologies@gmail.com

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GEARS AND CONTROL PRIVATE LIMITED

RELEVANT PARTICULARS
Name of corporate debtor Mavin and Control Private Limited
Date of incorporation of corporate debtor | 27th November, 2012
Authority under which corporate debtor | Registrar of Companies - Mumbai
is incorporated / registered
Corporate Identity No. of corporate
debtor
Address of the registered office and
principal office (if any) of corporate
debtor
Insolvency commencement date in
respect of corporate debtor

MAVIN SW|

AN

U26960MH2012PTC238334

»

o

Plot No. 9, N-11, CIDCO, Aurangabad, Maharashtra,
India - 431003

07th February, 2024

o

Estimated date of closure of insolvency | 05th August, 2024
resolution process

Name and the regjstration number of
the insolvency professional acting as
interim resolution professional

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

~

Mr. Indrajit Mukherjee
Reg. No.: IBBI/IPA-001/IP-P-01533/2018-2019/12450

©

Address: Flat No. B 405, Siddhivinayak Twins, Plot
No.9, Sector 17, Roadpali, Kalamboli, Navi Mumbai,
Raigad, Maharashtra - 410218

Email id: indrajitmukherjee15@yahoo.com

Indrajit Mukherjee

Flat No. B 405, Siddhivinayak Twins, Plot No.9, Sector
17, Roadpali, Kalamboli, Navi Mumbai, Raigad,
Maharashtra - 410218

Email id: cirp.msgpl@gmail.com

21st February, 2024

10.| Address and email to be used for
correspondence with the interim
resolution professional

11.| Last date for submission of claims

12| Classes of creditors, if any, under NA.
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13| Names of Insolvency Professionals NA.

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.[ (a) Relevant Forms and

(b) Details of authorized representatives
are available at:

(a) Web link: https://ibbi.gov.in/home/downloads
(b) NA.

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Mavin Switchgears and
Control Private Limited on 7th February, 2024.

The creditors of Mavin Switchgears and Control Private Limited, are hereby called upon to
submit their claims with proof on or before 21st February, 2024 to the interim resolution
professional atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No.13 to act as authorised representative of the class [specify class] in Form CA.

E-Auction Sale Notice for Sale of Immovahle Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable properties mortgaged / charged to the
Secured Creditor, the PHYSICAL POSSESION of which has been taken by the Authorized
Officer of Canara Bank, will be sold on “As is where is”, “As is what is” basis on
26.02.2024 for recovery of ¥ 2,07,14,154.21 (as on 31.12.2023 plus further interest and
charges from 01.01.2024) due to the ARM Il Branch of Canara Bank from M/S. VIBRANT
FASHION PVT. LTD,, with Regd. address at A 404, Building A, 55 Corporate Avenue, New
Saki Vihar Road, Tunga Village, Chandivali, Powai, Andheri (East), Mumbai-400 072.

St Reserve

i Py carnestmoney
o, Description of the Property Price (In2)

Deposit (In3)

Unit No. 237, Total admeasuring 421.00 Sg. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
‘[Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

Unit No. 238, Total admeasuring 421.00 Sq. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

Unit No. 239, Total admeasuring 424.00 Sq. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

Unit No. 240, Total admeasuring 420.00 Sq. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
‘[Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

Unit No. 241, Total admeasuring 421.00 Sg. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
‘[Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

Unit No. 242, Total admeasuring 421.00 Sq. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

Unit No. 243, Total admeasuring 424.00 Sq. Ft. Carpet Area on
2" Floor in the building known as Reliance Industrial Estate,
Plot No. 2 Vithalwadi Industrial Area, Ulhasnagar No. 03, Dist.
Thane in the name of M/s. Vibrant Fashion Pvt. Ltd.

The Earnest Money Deposit shall be deposited on or before 23.02.2024 upto 5.00 p. m.
Details of EMD and other documents are to be submitted to service provider on or before
23.02.2024 upto 5.00 p. m. Date up to which documents can be deposited with Bank is
23.02.2024 upto 5.00 p. m.

Date of inspection of properties on 20.02.2024 with prior appointment with
Authorized Officer.

For detailed terms and conditions of the sale, please refer the link “E-Auction”
provided in Canara Bank's website (www.canarabank.com) or may contact
Mr. Paritosh Kumar, Chief Manager, Canara Bank, ARM Il Branch, Mumbai
(Mob. No. 8828328297) or Mr. Kundan Kumar, Officer, (Mob. No.: 8825313343)
e-mail id : ch6289@canarabank.com during office hours on any working day or
the service provider M/s. C1 India Pvt. Ltd., Udyog Vihar, Phase-2, Gulf Petrochem
Building, Building No. 301, Gurgaon, Haryana-122 015, Contact Person Mr. Bhavik
Pandya Mob. No. 8866682937, (Contact No. +91 124 4302020 / 21 / 22 / 23 / 24,

ury

31,90,000/- | 379,000/

N

31,80,000/- | 319,000/

«

3210,000/- | 3,21,000/-

=~

31,80,000/- | 318,000/

[

31,90,000/- | 379,000/

e

31,80,000/- | 319,000/

~

3210,000/- | 3,21,000/-

Registered & Corporate Office:
YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),
Mumbai - 400055, India. Tel: +91 (22) 5091 9800 / +91 (22) 6507 9800

~/ YES BANK

Fax: +91(22) 2619 2866 | Website: www.yesbank.in
Email: ashish.chaturvedi1@yesbank.in | CIN: L65190MH2003PLC143249

POSSESSION NOTICE
[Rule - 8(1)]

Whereas, the Authorized Officer of YES BANK LIMITED (“Bank”) under the Securitization & Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (“the Act”) and in exercise of powers
conferred under section 13 (12) read with Rule 8 of the Security Interest (Enforcement) Rules 2002 (“the
Rules”), issued Demand Notice dated October 29, 2021, calling upon i) Perfect Picture Tunes Private Limited,
a company incorporated under the Companies Act, 2013, having its registered office at 002, Megh Apartments,
General Mhatre Marg, Military Road, Juhu, Mumbai - 400 049 (“Borrower and Mortgagor”); (ii) Ms. Sunita
Drona, having her address at G-5, 101-102, Vastu Heights CHSL, Sundervan Complex, Off Lokhandvala Road,
Indigo café, Mumbai - 400 053 and Flat No.2, Ground Floor, Megh Apartment CHSL, Juhu Mumbai, G Mahtre
Marg, Mumbai - 400 049 (“Co-Borrower - 1”); (iii) Mr. Ravi Bakhru, having his address at Flat No.2, Ground
Floor, Megh Apartment CHSL, Opp. Godrej Bungalow, G Mahtre Marg, Juhu, Mumbai - 400 049 (“Co-Borrower
-2") and (iv) Ms. Jaya Bakhru, having her address at Flat No. 2, Ground Floor, Megh Apartment CHSL, G
Mhatre Marg, Mumbai - 400 049 (“Co-Borrower - 3") (The Borrower, Co-Borrower -1, Co-Borrower -2 and Co-
Borrower -3 are collectively referred to as “Co - obligors”) to repay the amount mentioned in the said Notice
being Rs. 14,46,79,356.42 / - (Rupees Fourteen Crore Forty-Six Lakhs Seventy-Nine Thousand Three
Hundred and Fifty-Six and Forty-Two Paisa Only) as on October 26, 2021 together with further interest,
charges, with all the incidental expenses, costs, penal charges etc. from October 27,2021 until payment and/or
realization, within 60 (sixty) days from the date of receipt of the said Notice.

The Co-obligors as mentioned above having failed to repay the said amount, Notice is hereby given to the
them and to the public in general that the undersigned has taken physical possession of the properties
described herein below in exercise of powers conferred on him under Section 13 sub section (4) of the said
Act read with Rule 8 of the said Rules and on this the 6% day of February of the year 2024, pursuant to
the Order dated August 29, 2023 passed by the Learned Chief Metropolitan Magistrate, Esplanade, Mumbai
in Securitization Application No. 789 of 2022 filed by the Bank under Section 14 (1) of the Act .

The Co-obligors in particular and the public in general is hereby cautioned not to deal with the said
properties (any part thereof) and any dealings with the said properties will be subject to the charge of
YES BANK LIMITED for an aggregate amount of Rs. 16,04,07,724/- (Rupees Sixteen Crore Four Lakh
Seven Thousand Seven Hundred and Twenty-Four only) as on January 31, 2024 together with further
interest, penal interest, costs, charges, expenses etc. from February 01, 2024 till recovery of the amount
and / or realization thereof.

Date: February 09,2024
Place: Mumbai

(Authorized Officer)
YES BANK LTD

DESCRIPTION OF THE IMMOVABLE PROPERTY
SCHEDULE

All the piece and parcel of Office No. G, 01B admeasuring 4310 Sq. ft. carpet area on ground floor, in the
building known as “Parinee Crescenzo”, situated at Plot No. C 38 & C 39, CTS No. 4207, Bandra Kurla Complex,
Bandra (East) - 400 051 with four car parking space comprising single stack for two car parks bearing no.
75 and 76 in upper basement of building and two car parking spaces in the lower basement of the building
“Parinee Crescenzo”.

of false or mi proofs of claim shall attract penalties. sq.| |suprort@bankeauctions.com; maharasttra@ctindia.com. Date: February 09,2024 (Authorized Officer)
" i iy sd/- . P
Date : 09"February, 2024 Indrajit Mukherjee ) ) Place: Mumbai YES BANK LTD
Place : Mumbai Interim Resolution Professional | |Date : 08.02.2024 Authorised Officer,

Mavin Switchgears and Controls Private Limited Place : Mumbai

Canara Bank, ARM-I| BRANCH

GTL Infrastructure Limited
Registered Office: Global Vision ES II, 3" Floor, MIDC, TTC Industrial Area, Mahape, Navi Mumbai- 400 710, Maharashtra, India.
Tel: +91 22 6829 3500 | Website: www.gtlinfra.com | CIN-L74210MH2004PLC144367

INFRASTRUCTURE
STATEMENT OF FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS PERIOD ENDED DECEMBER 31, 2023

< in Lakhs except Share Data

For the For the
Nine Months Year
Period ended on | ended on
December 31, March 31,

2022 2023

Unaudited Audited

There was no bond conversion during the Quarter ended December 31, 2023.
The Hon'ble Supreme Court of India held that telecom tower is exigible to Property Tax and States can levy property tax on the same. The matter being still sub judice with respect to
the component of Property Tax, non-receipt of demand notices for majority of the towers of the Company and the Company’s right to recover property tax from certain customers, the
Company is unable to quantify actual property tax amount payable. The provision will be considered as and when the matter is resolved. In respect of the above, the auditor/s have issued
modified reports on the results for the quarter and nine months ended December 31, 2023 and also on the financial statements of earlier years.
IDBI Trusteeship Services Limited (“TSL), Security Trustee at the behest of Edelweiss Asset Reconstruction Company Limited (‘EARC")/lenders has, without the consent of and
information to the Company, have debited from the TRA account a sum of ¥ 14,000 Lakhs during the Nine months ended December 31, 2023. Thereby total Debits being made till date
stands at T 114,501 Lakhs (% 100,501 Lakhs till previous Year).
In view of the above, the interest on borrowings has been provided after adjusting the aforesaid amounts in principal.
The Hon’ble National Company Law Tribunal, Mumbai Bench (“NCLT”) vide its order dated November 18, 2022 has dismissed petition filed by one of the secured lenders for initiation of
Corporate Insolvency Resolution Process (‘CIRP”) under Section 7 of the Insolvency & Bankruptcy Code, 2016 (“IBC”). The said lender has filed an appeal against this order before the
Hon'ble National Company Law Appellate Tribunal (“NCLAT"). In the meantime, EARC who is the lead lender of the Company has filed its Intervention Application in abovementioned
Appeal. The Company has filed its reply to the appeal as well as EARC intervention application and now matter is posted for hearing.
Shut down/exit of 14 telecom customers resulted into abandonment of more than 14,000 towers of the Company by them, making such towers unoccupied and loss of revenue towards
the Infrastructure Provisioning Fees / Rental on such towers in respect of which the Company continues to pursue contractual claims of approx. ¥ 15,43,020 Lakhs from various
customers. In view of above, the rental to landlords, taxes & other dues related to unoccupied towers remained unpaid, many of which are pass through payments for the Company.
Further, the Company has requested EARC, being Monitoring Institution, for payments due to the landlords of the unoccupied sites, however the same is yet to be approved. Due to
non-receipt of rentals, many of landlords blocked access to Company’s employee to site. Resultantly, disgruntled landlords / unknown miscreants resorted to unauthorized dismantling
of the tower sites. 130 sites and 806 sites got dismantled during the quarter and nine months ended December 31, 2023 (2,932 sites during the year ended March 31, 2023) out of the
above unoccupied sites. As a result, the Company has recognised a Loss (net) T 84 Lakhs and ¥ 565 Lakhs for the quarter and nine months ended December 31, 2023 (Loss (net)
% 34,169 Lakhs for year ended March 31, 2023) which is included in other expenses in the above results. The Company continues to pursue its insurance claims and appropriate actions
against the landlords/unknown miscreants including filing of FIR, wherever applicable.
The Company lost substantial number of tenancies in the last few years, due to various events which were beyond management control, such as shutdown/exit of 14 telecom customers
including Aircel Group, Reliance Communications, Shyam Sistema and Tata Tele, Business combination of Vodafone & Idea, Telenor & Airtel, etc. These developments have resulted
in reduction in the revenue and earnings, Cash losses, erosion of Company’s net worth, provision for impairment of property, plant and equipment. Considering the above events and
pending debt restructuring, the principal and interest have become overdue. Further the Company has received notices of recall of loans from EARC and IDBI Bank claiming alleged
default in terms of Master Restructuring Agreement dated December 31, 2011. The Company has strongly refuted the claims and responded to such notices appropriately. The above
events cast significant doubt on the Company’s ability to continue as a Going Concern.
However, with telecom sector moving towards stabilisation, management believes that, the revival package approved by the Government of India for Telecom Sector, hike in mobile call
& data tariffs by telecom operators and mapping of sites for 5G rollout by the operators will lead to, increased demand for its towers and thereby increase in the revenue and EBITDA
levels, subject to restructuring the debt by lenders. In addition to the above, various resource optimization initiatives undertaken by the Company can lead to stabilization and revival. The
Company is also regular in payment of statutory dues, taxes, employee dues etc. Further, the Company also continues to pursue contractual claims of approx. ¥ 15,43,020 Lakhs from
various customers in respect of premature exits by them in the lock in period. Considering above facts, decision of NCLT in favor of the Company and as the Company does not have
any intention to stop its operations or liquidate its assets, the Company continues to prepare the books of account on Going Concern basis.
Exceptional items for the year ended March 31, 2023 represents the provision for impairment in respect of Property, Plant & Equipment. The Company will assess the impairment of
Property, Plant & Equipment if any, at the year end.
The Company is predominantly in the business of providing “Telecom Towers” on shared basis and as such there are no separate reportable segments. The Company’s operations are
currently in India.

10. The figures for the corresponding previous period/year have been regrouped/rearranged wherever necessary, to make them comparable.

For the
Quarter
ended on
December 31,
2023

Unaudited

For the
Quarter
ended on
September 30,
2023

Unaudited

For the
Quarter
ended on
December 31,
2022

Unaudited

For the
Nine Months
Period ended on
December 31,
2023

Unaudited

Particulars

INCOME :

Revenue from Operations

Other Income

Total Income

EXPENSES :

Infrastructure Operation & Maintenance Cost
Employee Benefits Expense

Finance Costs

Depreciation and Amortization Expenses

Balances Written Off (Net) and Provision for Trade Receivables
and Advances

Exchange Differences (Net)

Other Expenses

Total Expenses

PROFIT/(LOSS) BEFORE EXCEPTIONAL ITEMS AND TAX

Exceptional ltems (Refer Note No. 8)

PROFIT/(LOSS) BEFORE TAX

Tax Expenses

PROFIT/(LOSS) FOR THE PERIOD/YEAR

Other Comprehensive Income

(A) Items that will not be reclassified to Profit or Loss
Remeasurement of the defined benefit plans

(B) Items that will be reclassified to Profit or Loss

Total Other Comprehensive Income 31 5

TOTAL COMPREHENSIVE INCOME FOR THE PERIOD/YEAR (19,430) (16,948)

Paid -up equity share capital (Face value of T 10 each) 1,280,702 1,280,702

Other Equity excluding Revaluation Reserves

Earnings Per Equity Share of T 10 each

Basic

Diluted

Notes to Financial Results:

1. The above unaudited financial results for the quarter and nine months ended December 31, 2023 have been reviewed by the Audit Committee and then approved by the Board of Directors
at their meeting held on February 08, 2024.

2. Series B1 & Series B3 bonds have matured and due for mandatory conversion into equity shares on its maturity date i.e. October 27, 2022. The Company has requested bondholders to

share their respective details for converting bonds and crediting equity shares to their respective account. However, the Company is still awaiting the relevant details of bondholders w.r.t

27,728.50 Series B1 Bonds and 10,330 Series B3 Bonds, which upon receipt of relevant details are convertible into 18,06,19,567 and 6,72,88,173 equity shares respectively.

Series B2 Bonds are redeemable and have matured on October 27, 2022. The lead secured lender has, however, informed the Company that till the time the entire outstanding Secured

debt of the Secured lenders is fully paid off, no other creditor including Series B2 Bondholders, which rank sub-ordinate to the secured creditors, can be paid in priority. Hence, the Company

could not redeem Series B2 Bonds on its maturity. In terms of Terms & Conditions of Series B2 Bonds, bondholders can exercise their right for conversion of bonds into equity shares till the

date of receipt of redemption amount by the Principal Agent / Trustee of the Series B2 bonds. If all Series B2 bondholders exercise their option for conversion of 37,612 bonds, the resultant
equity shares to be issued would be 24,49,99,302.

33,753
420
34,173

35,077
430
35,507

35,983
431
36,414

104,092
4,782
108,874

107,999
1,163
109,162

145,786
2,747
148,533

61,779

4,240
58,119
38,363

18,913
1,795
19,349
7,998

19,303
1,611
20,624
8,215

20,342

1,405
19,539
12,718

57,119

4,915
59,548
24,459

81,775

6,340
78,193
50,357

2,842 601

623 51
2,114 2,055
53,634 52,460
(19,461) (16,953)

3,589

1,545
23,637
82,775

(46,361)

2,567

610

6,320
155,538
(46,664)

8,700 9,549

5,148
38,915
215,264
(106,102)

3,955
41,401
271,570
(123,037)
58,654
(181,691)

(19,461)

(16,953) (46,361) (46,664) (106,102)

(19,461) (16,953) (46,361) (46,664) (106,102) | (181,691)

(31) (5) 11 26 29 )

(29) 9
(106,131) | (181,682)
1,266,934 | 1,267,110
(1,721,184)

(26)
(46,690)
1,280,702

(11)
(46,372)
1,266,934

For GTL Infrastructure Limited

Vikas Arora
Whole Time Director

(0.15)
(0.15)

(0.13)
(0.13)

(0.36)
(0.36)

(0.36)
(0.36)

(0.82)
(0.82)

(1.41)
(1.41)

Place: Mumbai
Date : February 8, 2024

Note: The Financial results for Quarter and Nine Months Period ended December 31, 2023 along with Independent Auditors Limited Review Report is available on the websites of
the stock exchange(s) at www.nseindia.com & www.bseindia.com and the Company at www.gtlinfra.com

Modified opinion of the Auditor -

We draw attention to the Note No. 3 to the statement which inter alia states that, the Hon’ble Supreme Court of India held that “Mobile Telecommunication Tower” is a building and
State can levy property tax on the same. Pending petitions of the Company before the appropriate Courts, non-receipt of demand notices for property tax in respect of majority
of the Telecommunication Towers and also due to Company’s right to recover such property tax amount from certain customers, the company is unable to quantify the amount of
property tax to be borne by it and accordingly has not made any provision for the same. We are unable to quantify the amount of the property tax, if any, to be accounted for and
its consequential effects on the statement.
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1. Amit Sebastian Gonsalves, Marshalla Palace, Gokhivare Road, Vasai East, Tal. Vasai.
2. Johna Sebastian Gonsalves, Marshalla Palace, Gokhivare road, Vasai east, Tal. Vasai.
3. Anita Raymond Dabre, Nee Anita Sebastian Gonsalves, R/at- 267, Near Church,
Shinde Ali, Gokhivare, Vasai east, Tal. Vasai.
4. Aparna Placidus Crasto, Nee Aparna Sebastian Gonsalves
A2, Sea Castel, Ayodhya nagar, Agashi, Virar west, Tal. Vasai.
5. Luiza Josline Nunes, Nee Luiza Sebastian Gonsalves,
Marshalla Palace, Gokhivare road, Vasai east, Tal. Vasai.
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Schedule of Property
A) Saving Account & C.A. holding in Following Banks:-

mw%mmﬁmm%ﬁmmmmmgﬁﬁﬁﬁﬁﬁmaﬁ Sr. No Name Type of Alc.| Account No. Bank Name | Amount
20 aﬁuﬁ, -9 Ire JAHE . TP [AI-9-9830%-2023 92.90.2023 FAR Eiy el 1 1 . i
I P ST £ ST e Sl i e o e aa Frvers s e st | | Sggf:’:l:zz"’(g:ﬁr” Saving  |019010100263214) " |1,17,.2141
i gaw, St 3T e PeAeteda S e [T e A S S et 8 3 & g . - ) -
IR, -9 A THA HAS. . AEHT-9-99309-2023 FAD 92.90.2023 FHAR FAwvipa 2 | Shri Sebastian John Saving | 952502345982 Union Bank, 21 175/-
DT SE BT 0 HeaT il R D2 i 2. 3iwel el heau & Hewp U T62 Falml Gonsalves (Patil) Manickpur Vasai| “"
. - %M%WW mﬂgﬁmmﬁﬂjﬁmmm%m 3 Shri Sebastian Vasai Vikas
. [usTBTT, =D, s uiftRsTo, TN, §ep A I TaT Tafn i Sahakari Bank 249/-
HTE! ATSATIT HEWIEd LU aled  Nedtauredl TOYNcaard  Guareal Tal STTTT [} [T i v oo oo v e saonrt s i e o o e | S| e, |
. . . . AT Hesia A, sEtaeT, JTEEE, WA, ST, A, IAUPIL, T, STSUET, SRVIfRER a1 ' C
I ARAN TIRA A M. W@ qamed v My Arad &ld. UG TR || |70t crermenstseos mmeeth s s e et e reeres st ezt R Vasai
. At TaoUT T e S U PRI [INE, TeT Jue e Reim g 4 Shri Sebaslian State Bank of
Talferes TIE3T HERTE HedTd ThNehgT & M7 Tt Foreadl HudTaTat eaa | [Frrer sm s oo, 5w = e st oo o foen o e S o John Gonsalves | Saving | 38148597368 | Incia, Navghar, | 11,237
. g’T AU Tel FUT T BV b/ U 2t Sael S gt Sufn & e . (Patil) Vasai
TR Tt ATTHTIT BT 2§ BN ¥4  dTuX FHeAT T, he AT Uehl ¥ Z3eheata R ¢ Togardl, 2029 5 Shri Sebastian Bassein Catholic
- . . . =& John Gonsalves Saving |018100100000151|Co- op Bank Ltd.|14,88,700/-
eI g ATEH. AU HIERUM qaedt  Hige! sidl. Uud-foaae memRatieteh @ [ [, mv e o o (Pat) Gokhivare,Vasai
< TEA, T R, Shri Sebastian John Bassein Catholic
I MU THHIAET hel ST, TedT ot T aTusdT HIETHTH TN hTBTAeTT & || |zows. ¢, ferrsiorms, sitarer e wwie, o o, 5t (o), -3, 6 | Gonsalves (Pati)/ | Saving |018100100010770|Co-op. Bank Lid,, 8,295/-
DrRIE: LoRlooLRo. ﬁ’lﬁll €L29420192. éﬁ?{ adv.sureshsawant@gmail.com Smt Jhona Gokhiware. Vasai
EQIIEI HIATITE AR A o1 J&ehd chedl el chdll AT T II glq o], T Sebastian Gonsalves '
> c o A o o o . . S dh
YV TETEITUHT Uoee TIE3TT HENIETae! 8. S ot HETdTeiehell SATAT. 3TYME Ugd 7| SeeSehastian | o g 2134 |Sahakar Paipedhil 38,6561
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. . a N < X - T 3
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T . mmuammmmw Gonsalves (Patil) | Saving 5435 r;:tgpr; c?l?ih(?_tsr)‘ p1520/
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Hed W AT hdT JMIATAT  3TAITh FicT 3. §0%/2029 FEllel Relid 99.99.2022 Johe ARATHR (M3 U e 9 | ShriSebastian John | o . [ 021110100000714] MO8l CO-0P. | g4 766/
A S [ W@%ﬁ %n(_:ﬁ. Th'E"]' Refid: 29.99.2022) HeRT CaATad, HIE mﬁ %@ﬁ uRrEEEER m?nﬁa Gonsalves (Patil) 9 Bank Lid. !
e — s o S S T S e e e e nterprises through | C. A. ate Bank of |5,88,071%
ShHTAT fEIEc_vlT 3:|-|ﬁT 37"1:’2:1 Eh'a HETATI=AT W?ﬁa a¥ W\W AT HT%?II'H'I?ET mmmﬁmm(ug;:ﬁ URpen) R, 2095w Rits 32 = @S it; pbroprieioj SF]hri 1327 Indiai"Nayghar,
T 7 3 X (3 = Fighone Tabidficen AlceriEn Sl uRHate Sudar 9197 s, Bidke ebastian John asai
I [T FA A & [Teevaramdt s Teuht FHar A T AT S, WIE AL | | e e e o o s, e | conses Pa) _
T https://nbid.nesl.co.in/app/login 32 tvam Aga; aiar 1S araventhanse@nesl.co.in, . aﬂ. n erpr!ses‘ assein
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T ri Sebastian John ank Ltd.
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- (et « fHfereien st Rearee) (Patil) Ltd. Manickpur
TEH 3Med @I, T fagied: oo Aifedt  ®0 foet S, T@TeTfosRuUr ASEIRG W AT .
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I = = T £ T BRIGUITERN HGIBuNbiar 3ifae |g. 3.00 awiuta Transport Service C.A Union Bank 4,280/-
AAATT Tehdl SHTEleh AT Flﬁ'ff% gldd. I ETC3TUAT AT W ShHTAC] a?ﬁ' s T 35 g through its proprietor 320604010026020|  of |ndia
%l'l'ﬂ?f' o7 -Fq.-é- Gﬂ% a'_)TEa' JHTOTT ﬂag 3;|-|-ﬁ]-|- H%RT?;I?[ Fq-la- THIOT S 34@5{ 3;|T&'T [ —— IR, 1. 2¢ BT i Shri Sebastian John
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¢ a e e sl - pmnav@wmadwsms con 1 | John Gonsalves | Sahakari Patpedhi | FDR Saving | 2090836 | present
GﬁTm" ThTTYT heU-T oledd &CICHU TehNeAl  SATUTSTH h VATl AT ehdl 3T|% e R e e (Patil) (Ltd), Wagholi, Nirmal Value
T windcastleliquidation17 11 @gmail.com Patil Bandhu
a'aﬁ. Wﬂ aQITH Eﬁj:ﬁ FHTd JAATET Z{CI?IﬁW mmgﬁ?ﬂ e peems Transport, Service Union Bank,
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. . . B A0 DS §. S BIA I . TaT B winen qeas §-frema| | 7| John Gonsalves | Co-op. Bank Ltd., | Term Deposit) “eqarasin [
SATHTATET HHEY AT, GIAH AT TEIT  HISAT JelHe qEehd Shieiamed e St et Tt & vt B Bt (GorGEIOGD) e dade hitpsiinesto.n (Pafi) | Gokhiware, Branch
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¢ . et 200 des: 0 garl, 2028, & - g '
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TEEHTS! el Mg Suctey % footer  Tmele fHerel @ UTioT wragsT a1 wees ™ o 2 23 AT, Rov Certificate No. No.
; . . Shri Sebastian John 35240489 to
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. F . o a % a - o o Total 1,00,000/-
g g Rl F”g_g:‘ Eﬁ (Gel Stldl. Felisd cf‘“t“ Tl%c-\ :ra- lendl [slcel Sl = 4 D) Shares Certificates lying with the BCCB Bank Ltd., Vasai Branch:-
Q'ém a'”” 3UcTsd  hte 3021!3! aig“ll RIRIEY] EEA a7al q|ié§| dle W&]ﬁ ATER Sr. No Name Membership Share | Amount
o . aTed T BT 355 (T et RamEt No. Certificate No.
U] Tt ATd. TATATAehuY Td Ao-dM  q&ouT oiigEiel ATHOT S 9t foham el ‘ m%ﬁmm, foﬁ(,,mam) 1| Shri Sebastian John Gonsalves (Patl) | M/1068 10917 | 5550%
emﬁ a?ﬁﬁ b1 b m fbiesomn e U REar 2 Shri Sebastian John Gonsalves (Patil) M/1068 10918 19,450/-
hedH SICINENEEC I ICICE Afleodl el el eIl oddRd Bl 3 _|Shri Sebastian John Gonsalves (Pa) | M/1068 58082 | 25,000~
Ena- gmu-l-q-lﬁ- T W 341—% 3;|-|-fﬁ-|- _ _ 4 |Shri Sebastian John Gonsalves (Patil) M/1068 96610 50,000/~
. HT S TAAT ATHHTT helel  FIC - W =T AT she Ul 7. [iE Do da ﬁ-ﬁmmmﬁ"zﬁf@ﬂ? arelic|| [ 5 Shri Sebastian John Gonsalves (Patil) | M/1068 155675 | 50,000
a-qa-r'm TRl e s 6 |Shri Sebastian John Gonsalves (Patil) M/1068 155676 25,000/
RS ol dddid. SIAHE STHTAT z—ua‘s‘ﬁ ?:I LEJ| Had ErAS! arferen - - ‘
% N : a Gl @ Eﬁ 2. |IRE ST Ser i [98.03.20000 _ 7 Shri Sebastian John Gonsalves (Patil) M08 155677/1441 | 35,000/
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FRT] Ful 9  |Shri Sebastian John Gonsalves (Patil) M/1068 155679/22023 | 120,000/
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T SCTOT HTH B SN T S, bl st R Rt 920 Rere) 1__[Shri Sebastian John Gonsalves (Pati) 168 2091 | 10,000
e e T T A TR oo o e T ¢, |3ia ow AT JEvE w| S SR T 2 Shn_Sebast!an John Gonsalves (Pat_ll) 168 002076 | 3,000/
maﬁgmm Wméﬁﬁ e . AR - UsTAS0MH2014PTC258836 e sl @SR S| IBBIIPA-001/IP-PO0T22/2017-18/11259 3 | ShriSebastian John Gonsalves (Pati) 168 ;EEI 114‘000';)‘;‘;
2. |Aeuitgea mmieremaEr T d9-209, WeAche GeTon, AGA PR, TiGach ekt 3ftn Siquiiaeor weid -
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ﬁwm ¥ [agEEE e dud s s @ é:ﬁa g%t : perasam@gmail.com i Sr. Name Membership|  Share No. Amount
xeh 9%%¥4 Q ausfier L 90. | 3kifEe oud eaRTmTEd e g <, A feae s, . . w0, e No. No.
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e e ] PP — EEisl _ - cirp-famemakers@gmail.com 2. | Shri Sebastian John Gonsalves (Pati)| 5346 117830 to 120479 |2,65,000/-
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STHTEATRAT ¢ |om Su G awd ? Tz | it s %ﬁﬁﬁ?eaﬁ_@, mrzj;g % 92 [gicts cw camEImGR  fafti | Fe aey e [ SRR 5. | Shri Sebastian John Gonsalves(Pafil)| 4624 | 79870 to 80029 | 16,000
. (FBNTADIAE ), EIeDI . reicree | et . . @ s, wifeaed ( ). PTG, T 29 R TP (5T) Total 3,13,500/-
. — & : AUt UithdEn eAtEn HARm aE FAME |- Yocosks. @ 5 (T) 3eaE Bl @, oY &) sh Cortificates Ivi ith the Union Bank of India. Vasal Branch:
o e T - g ~a y ) Shares Certificates lying wi e Union Bank of India, Vasai Branch:-
. fi o femr: S fafere et et quelter wa avean ket | (o3 quiferedier il st RIS sgug | 9) 4. siorer apn Sr. No. Name Folio No.|  ShareNo. | Amount
@W' 09-99 + SRR : ] wferen ter st ip.rubiquetechnologies@gmail.com P HIUAIGI GIAUAI  METR | (IBBIIPA-002/1P-NOO285/2017-18/10843) 1. | Shri Sebastian John Gonsalves (Patil) |00207255 902465 1000/-
00-09 % 3%-00 ¢. [dbd@n @aw 24()(EA) 316w |pranav@winadvisors.co.in fihdl RaBE @ A (S | 9ok, dled g i, 3 UE @ IS, 2. | Shri Sebastian John Gonsalves (Patil) |00207255 902464 1000/-
- 9¢-34 AR l urCH et 37 ip rubiquetechnologies@gmal.com 21 $ gt ctidien et ) S (7). S - Y000y 3. | ShriSebastian John Gonsalves (Pati) |00207255] 902463 1000
: fescpror: I @aaT . e ipasnishgupta@gmail.com Total 3,000/-
STHTETRI TR ¢-0 3 A IAWEN ¥, ¢ udd g9i- /it T0. Eﬁﬁf ST ORI 28.02. 2028 ?) . o dfdrener et . H) Shares Certificates lying with the Vasai Vikas Sahakari Bank Ltd., Vasai Branch
. 5 Rim: IBBUIPA-002/IP-NO1139/2021-22/13818
STHTATET, nﬁaaua‘wraé} ¢-oR WWW&H 99, [597 oo AT AR A |08.08.2028 T W . 63, igae At wee, ew|| | S Name Membership Share No. Amount
uiftd amE Rein PBlctalloides, BEl 33, ARG 2¥0093. No. No.
: 1. |Shri Sebastian John Gonsalves (Patil 5828 453172 to 453371 | 5,000/~
92. [aIyzen A€ 3T4T H6T BHITAMI|99.03.2028 $1: sanjaykathane@yahoo com
B TN 3R R 3) #it. formrer Raem=it 2. |Shri Sebastian John Gonsalves (Patil) 5828 491965 to 492764 | 20,000/
g5, HDIDH . W”f‘ T AR- T AT & 3 BT | e oS Trs ool e [P ribiquetechnologes@gmal com (IBBIIPA-D01/IP-PO273812022-23114194) 3. | ShriSebastian John Gonsalves (Patil) | 5828 | 700371to 701370 25,000/
TR ST Faeples 3| &iRar e Hifzar ur.fa., gan w@re . S UgI: 903, UH UH, HeZ 9 25 . 9, Biferadt || | 4. | ShriSebastian John Gonsalves (Patil 5828 631751 to 631950 | 5,000/-
32, fear uHeERd, SR Seima wiEn, fow TR, femn, |64 || R o1, T Hg I, HT - 8000k Total 55,000/-

HaE -sooWo F BIYH HAd & TS [Afest, 93 Tammne 9,
e I3, TEa, 3@1’5‘ -%0000% Y URTE hel.

TuTeen © AT TR TiE

e : GUEH YT CE43209%%0,

SR fIMRT © €90¢998%33, €90C998YRR,
BiGl Sl ¢3¢ 998G feordqwar feramr -
Z-HeT navakal.1923@gmail.com

TFeThTcs SR o dTehle Ua'd TehIo S
ARG AN TA.ETT.26.9£ 9% /410

REGD. No. MH/MR/SOUTH-143/2012-14
T © AT 9933/ WIAT T8 & 9Tk 9<6%
Printed and Published by Jayshree Ramakant Khadilkar-Pande
On behalf of Navakal Office And Navakal Press. Printed at
Dangat Media Pvt. Ltd., Address : Plot No.22, Digha M.I.D.C.,
TTC Industrial Area, Vishnu Nagar, Digha, Navi Mumbai -
400 708. Published at Navakal Building, 13 Navakal Path,
Khadilkar Road, Girgaum, Mumbai - 400 004.

Editor - Rohit Ramakant Pande

RuRE354%69

9. gadl AR (AR )R Joeana S AAERD (“ARG”) Al BIvgl Rl
Szt oy aaaverd R S,

2. DIVKE! B o Geifdan 37 lvrang whren wiveng! aiicaniiar uip)/ 3t 5 oo
fearr Fenfea Pevard gae amedl/iaieh i T dact g

3. U fou, HorEn @ed 290 3ad e TRE, oiF guten fidie Razommid
(depTusiTeie) 3ifder IucTerd, gemidl aidl, uinden edaee gedimter Jdk R .,
fafde moom ausiioar warz fire e 37 @, ¢ #F v e aifte T
IueiEl 3Med 31 ip_rubiquetechnologies@gmail.com aF EddgR AR Adiel.

. ST HHER B gae 1 At Aeeie, o= /e, JRUER 3eiae
et sternrgR Hamsmdt oo f=r g% o,

|-
fa=i®: o¢ Thgardt, 2024 it TorE gt
fasror: FHad arerdt =Higvit 5. 1BBUIPA-001/1P-POD0TS/2017-18/10164

Forgeriiestoar mitigpaar - . AA1/10164/0212312241106710

(23 Rz, 2029 wia da)

wlaay 2aicifora gl mr. 1.3 sy enaafies

T BT SAGUiigd U Bols, oIk Teaiie, W3R fHam fee J#r,
. @, 31, Bifgadt (o), HaE - Booogu.
el €316 3MIET: pranav@winadvisors _co.in

UsREERIESar ulgsen fafie jﬁa{ .ﬂmiﬂ ip.rubiquetechnologies@gmail.com

oo

9w. | (31) Jaftrd 3rst 30T (i) https-//ibbi gov infenthome/downloads el Suerer
(@) aiitipa wfafeifar ausfier ucter| (i) et amaamd « cirp faimemakers@gmail. com
e Td FE1 ©. 93 AL Il RAIFAR

AGR A v W B, AT D DRET ARG, Huy HeUe wre | e
T&. ots.03 202y ol 31. a1 Fieaf e ffiead witie R e wiben g moan
amger e, (7. oc.02.202y el ura)

A, A A vrige fhdewn gamial agR @il §1 GRIRIEE & 2%.02.200y 6l fbar
Nyl 3R 2 @A AEDS ol . o T A9G T HGE DLV HITUaw
e 3ME.

I T Gy wfaasr:, UG G cirp.faimemakers@gmail.com 3 FHa
UGqH ST e AGL T A

iiE 30. 92 THIT AEG DeAFAR e Taea Rl worre, Wi Hueie wi st
uieiferell FEUE PIA UETARBI Fiig . 93 JAN FE Al FedIBH EaniA A
yfafae (ot e wan) FEUfE il G Seg wRidl - ARl

ST g T feme e a1 HaT Bedrd &5 Sloavad dd.

e/

YHIG GARIH TFH

(3R B EaARE)

3. that Fipel ueIge ffie st umeona

4iiG. . IBBI/PA-001/IP-P00722/2017-18/11259

f=tin: 0¢.02.2028

%mmagaé

1) Shares Certificates lying with the Vasai Pan marketing Sahkari society Ltd.,
Vasai Branch:-

Sr. Name Membership Share No. Amount
No. | No.
1. |Shri Sebastian John Gonsalves (Patil) 2967 1313 400/-
2. |Shri Sebastian John Gonsalves (Patil) 2967 214 500/-
3. | Shri Sebastian John Gonsalves (Patil) 2967 1549 1,000/
4. | ShriSebastian John Gonsalves (Patil) 1528 1271 1,000/
5. | ShriSebastian John Gonsalves (Patil) 1628 100/-
Total 3,000/

J) Bank Guarantee with BCCB Bank :-
Name: Sebastian John Gonsalves
Amount:- 2,00,000/- Bank Guarantee No. GKV/11/2017-2018
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